i | TEM NO. 18

REG STRAR COURT. 2

SUPREMECOURTOF

G vil Appeal No(s) .

| SGEC HEAVY ENG NEERI NG LTD

STATE OF U.P. AND ORS

Date : 20/08/ 2015 This appeal was called on for hearing today.

For Appell ant(s)

For Respondent (s)

UPON hearing the counsel

Ld. counsel for the appellant shal

weeks file the deficit Court fee.

The of fice report
in respect of the respondents has not
rem nder shall be issued

RECORD OF PROCEEDI NGS

SECTION Il T A

NDI A

BEFORE THE REG STRAR MR M K HANJURA

7131/ 2012

VERSUS

M. Vivek Qupta, Adv.

ORDER

Appel | ant ('s)

Respondent ( s)

the Court nmde the follow ng

within a period of four

is that the certificate of service of notice

been received as yet. A

List the matter again on 06.11. 2015.
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